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Action Taken Report
In the matter of Original Application No. 751 of 2019
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State of Uttarakhand & Ors.

Hon’ble National Green Tribunal, Principal Bench, New Delhi on dated

25.09.2019, passed the order for compliance by State PCB. This is to inform that
the said matter is same as in OA No 124/2019 wherein State PCB has

submitted action taken report and the Hon’ble Tribunal has disposed the case

on dated 20.08.2019. The contents of the said matter and action taken by SPCB

in the matter is as follows:-

A.

Initially inspection of the site was carried out by the officials of Regional
Office, Uttarakhand Environment Protection and Pollution Control
Board, Kashipur, Distt. US Nagar on dated 11.02.2019. Shri Jagdish
Chandra Arya, Gram Pradhan, Danpur and others were also present
during the inspection. Detailed inspection report is enclosed as

Annexure-1.
As per inspection report:

M/S Bansal Industries, Rudrapur, Distt. US Nagar is in operation since
1990. Residential houses are located in North and East-West direction of
the rice mill.

The Unit has provided 02 dryers of 4TPH capacities and one boiler of
4TPH capacity. Rice husk is being used as fuel in boiler.
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3. Air pollution control system attached with boiler was damaged,
however boiler was not in operation at the time of inspection.

4. Bag filters provided with dryer of 4TPH capacities were also found
damaged due to in-appropriate maintenance. The Unit has not provided
appropriate arrangement for dust control.

5. Ambient air quality monitoring was carried out on the roof of
residential house of Shri Rajendra Singh Kanwal (about 70 meter away
from rice mill) and concentration of Respirable Suspended Particulate
Matter (RSPM) is reported 577.41 micro grams per cubic meter, which is
beyond the prescribed limit.

In view of non-compliance of unit, closure order to M/S Bansal
Industries (Rice Mill) was issued under section-31(A) of the Air (Prevention
and Control of Pollution) Act, 1981 as amended, on dated 07.03.2019 and
concerned department is directed to discontinue power supply of the Unit.
Copy of Closure order is enclosed as Aﬁnexure-Z.

Further the unit was inspected on 01.05.2019 and following observations
were made: -

1. Unit has installed Jet Bag Filter on the milling section and on the other
sections Bag Filters were found under installation.

2. Unit has provided Tin Shade for control of Dust.

3. Unit has not repaired air pollution control system and not provided L.D.
Fan on the Boiler having capacity 4 TPH.

4. Electricity disconnection letter dated 24.04.2019 from the Junior
Engineer, Uttarakhand Power Corporation Ltd is become part of the
inspection report.

Considering the inspection report and representation of the industry the

unit was further directed on dated 08.05.2019 to resume operation for 90

days (Annexure-3) with following additional directions: -
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1. Boiler will be operated only after the installation of Air Pollution Control
System in it.

2. Detailed Air Sampling will be carried out by the Regional officer,
UEPPCB, Kashipur during operation of the unit and without operation
of the unit and submit detailed report about pollution causing factors,

responsible agencies / units in the area.

An Environment Compensation of Rs 3,37,500 was also imposed
to M/s Bansal Industries on dated 25.06.2019. Copy of the letter is placed
at Annexure-4.

A Complaint case is also filed against the unit before the Hon’ble
Designated Court for the non-compliances made by the unit. Copy of
first page of the complaint case is annexed at Annexu‘re-S.

In compliance of the directions dated 08.05.2019 (Annexure-3),
regional officer of the Board has carried out Ambient Air Quality
monitoring on 30.07.2019 and 31.07.2019 during operation of the unit

and without operation of the unit. The results are as follows: -

Parameters (ug/m?3) | During Operation of Mill Without operation of Mill
Inside Nearby House Inside Nearby House
Mill Mill

PMio 95.1 86.1 88.0 82.7

PMas 55.1 45.6 46.0 41.5

Oxides of Nitrogen | 33.4 26.5 28.8 24.4

Sulphur Di Oxide 17.2 14.4 15.6 13.8

The inspection report of the Inspecting Officer dated 31.07.2019 further
revealed that: - .
1. Unit is located across the Rudrapur Highway.
2. Unit has provided Boiler of 4 TPH capacity. Unit has provided Dust

collector and stack with the Boiler.
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3. Ambient air quality parameters were found within limit of prescribed
norms.

4. The sampling was done during the monsoon period.
From the report it is clear the Unit is located at Rudrapur Highway and
contribution from Road dust will be additional source of pollution. The
inspection report and Ambient Air Quality reports are placed at

Annexure-6.
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Ref UEPPCB/HO/Con-B-151/2018/ )0 3¢ Dehradun, ) B’ 2019
BY SPEED POST

To,
M/S Bansal Industries (Rice Mill),

Vill. Post Danpur,
Tehsil Rudrapur,
Distt. US Nagar (Uttarakhand)

Directions under section-31(A) of the Air (Prevention and Control of Pollution)
Act, 1981.

WHEREAS, the Central Government has made the Air (Prevention and Control of
Pollution) Act, 19781, and vide provisions of this Acts every air polluting industry/unit is
required to obtain Consent to Establish and Consent to Operate from the State Pollution

Control Board,; and

WHEREAS, for the purposes of protecting and improving the quality of environment
and preventing and abating environmental pollution, the standards for discharge of
environmental pollutants from the industries, operations or processes, have been specified
under the Environment (Protection) Rules, 1986; and it is mandatory to every industries,
operations or processes of keep their effluent/emission quality within the specified norms all

the time; and

WHEREAS, as per record of the Board it is observed the Unit has not obtained CCA
form the Board and is in operation without consent of the Board; and

WHEREAS, as per section-24(1)(a) of the Water (Prevention and Control of
Pollution) Act, 1974; - “no person shall knowingly cause or permit any poisonous, noxious
or polluting matter determined in accordance with such standards as may be laid by the
State Board to enter (whether directly or indirectly) into any well or sewer or on land”.

WHEREAS, as per report communicated by the Regional Office, Kashipur (US Nagar)
of this Board that said Unit has not obtained/applied for CCA to the Board and is in operation
without consent of the Board. The Unit is also located close to habitation and complaint has

been made by the residents of nearby area.

WHEREAS, direction to show cause was issued to the unit dated 08.08.2018 and unit
has submitted its reply on 23.08.2018. On the said reply filed verification report dated
19.09.2018 reveals that:-

1. Unit has established plant and machinery for production of rice, rice bran etc. However,
During inspection unit was not in operation

Unit has applied for getting CCA. :
Unit has provided shed around the plant to control dust emission and noise.

Boiler is not in running condition and not in use.
There is no discharge from the process
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WHEREAS, considering the recommendation of the Regional offiper the Show ‘cause
notice dated 21.01.2019 was suspended for three months with the following conditions:-

Unit will operate only after getting CCA from the Board

2. Unit will not operate Boiler. ‘
3. Environment Assessment to be made by the Regional Officer of the Board

during the operation of the Mill.

WHEREAS, Hon'ble NGT in the Original Application No. 124/2019 which is against M/s
Bansal Industries (Gram Sabha Danpur Vs State of Uttarakhand and others) ordered on
24.01.2019 that the State Pollution Control Board take appropriate action and submit
action taken report; and

WHEREAS, Inspection of the unit was carried out by the Regional officer of the Board
on 11.02.2019 in presence of the representative of the industry as well as the residents of
Village Danpur and following observations are made:-

—

Unit is in operation since 1990.

2. Residential units are found along the North Side as well as on the East and West
sides.

3. Unit has provided Boiler of 04 TPH and Drier (02 nos) of 04 TPH. During inspection
only Driers were found in operation.

4. During inspection Air Pollutoin Control Systems were found damaged. Also the RSPM

level at a distance of 70 mt from the industry premises was found 577.41 microgram

per cubic meter.

WHEREAS, recommendation for issuing closure direction was received from Regional
officer on 13.02.2019.

AND NOW THEREFORE, in view of above observations, recommendations from
Regional Officer, and in exercise of the power conferred under Section 31(A) of the Air
(Prevention and Control of Pollution) Act, 1981, as amended thereafter, with approval of
the Competent Authority of the Board, you are hereby directed to close down operation
of the unit with immediate effect.

MEMBER ssem/mav
Copy to:

1. The Chairman, UEPPCB, Dehradun for kind information please.

2. Program Director, SPMG, NGRBA, 117-Indira Nagar, Dehradun for kind
information

3. District Magistrate, U.S. Nagar for compliance please.

4. Managing Director, Uttarakhand Poewer Corporation Ltd for disconnection
of the electricity of the above unit.

5. Regional Officer, UEPPCB, Regional Office, Kashipur (US Nagar) for strict
compliance of above directions.

6. Guard file.

MEMBER SELQTARY
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BY SPEED POST

To,
M/S Bansal Industries (Rice Mill),
Vill. Post Danpur,
Tehsil Rudrapur,
Distt. US Nagar (Uttarakhand)

Directions under section-31(A) of the Air (Prevention and Control of Pollution)
Act, 1981.

WHEREAS, the Central Government has made the Air (Prevention and Control of
Pollution) Act, 19781, and vide provisions of this Acts every air polluting industry/unit is
required to obtain Consent to Establish and Consent to Operate from the State Pollution
Control Board; and

WHEREAS, for the purposes of protecting and improving the quality of environment
and preventing and abating environmental pollution, the standards for discharge of
environmental pollutants from the industries, opérations or processes, have been specified
under the Environment (Protection) Rules, 1986; and it is mandatory to every industries,
operations or processes of keep their effluent/emission quality within the specified norms all
the time; and

WHEREAS, as per record of the Board it is observed the Unit has not obtained CCA
form the Board and is in operation without consent of the Board; and

WHEREAS, as per section-24(1)(a) of the Water (Prevention and Control of
Pollution) Act, 1974; - “no person shall knowingly cause or permit any poisonous, noxious
or polluting matter determined in accordance with such standards as may be laid by the
State Board to enter (whether directly or indirectly) into any well or sewer or on land”.

WHEREAS, as per report communicated by the Regional Office, Kashipur (US Nagar)
of this Board that said Unit has not obtained/appliéd for CCA to the Board and is in operation
without consent of the Board. The Unit is also located close to habitation and complaint has
been made by the residents of nearby area.

WHEREAS, direction to show cause was issued to the unit dated 08.08.2018 and unit
has submitted its reply on 23.08.2018. On the said reply filed verification report dated
19.09.2018 reveals that:-

1. Unit has established plant and machinery for production of rice, rice bran etc. However,
During inspection unit was not in operation

Unit has applied for getting CCA.

Unit has provided shed around the plant to control dust emission and noise.

Boiler is not in running condition and not in use.

There is no discharge from the process
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WHEREAS, considering the recommendation of the Regional officer the Show cause
notice dated 21.01.2019 was suspended for three months with the following conditions:-

1. Unit will operate only after getting CCA from the Board

2. Unit will not operate Boiler.

3. Environment Assessment to be made by the Regional Officer of the Board
during the operation of the Mill.

WHEREAS, Hon'ble NGT in the Original Application No. 124/2019 which is against M/s
Bansal Industries (Gram Sabha Danpur Vs State of Uttarakhand and others) ordered on
24.01.2019 that the State Pollution Control Board take appropriate action and submit
action taken report; and

WHEREAS, Inspection of the unit was carried out by the Regional officer of the Board
on 11.02.2019 in presence of the representative of the industry as well as the residents of
Village Danpur and following observations are made:-

1. Unitis in operation since 1990.

2. Residential units are found along the North Side as well as on the East and West
sides. -

3. Unit has provided Boiler of 04 TPH and Drier (02 nos) of 04 TPH. During inspection
only Driers were found in operation.

4. During inspection Air Pollution Control Systems were found damaged. Also the RSPM
level at a distance of 70 mt from the industry premises was found 577.41 microgram
per cubic meter.

WHEREAS, with approval of the Competent Authority of the Board, the unit was
directed to close down operation of the unit with immediate effect on dated 21.01.2019.

WHEREAS, the representation of the unit was received in the office dated 05.04.2019
wherein unit has represented that:-

1. There are other commercial and industrial activities in and around the premises
of Bansal Industries. Also the National Highway construction project is going on
which may also lead to dust pollution. So the RSPM level as reported in the
closure order cannot be the only sourced from Bansal Industries.

Air Pollution Control System is working properly.

Unit has provided shed for prevention of dust emission.

Unit has applied for getting CCA.

ol

WHEREAS, Regional Officer on dated 02.05.2019 inspected the unit and following
observations are made:-

At the time of inspection unit was not in operation.

2. Unit has provided Jet bag Filter in the milling section. Work of installation of Bag
Filters in other sections are found on progress.

3. As informed by the unit that the damaged ID fan attached with Air Pollution

Control system of 4TPH Boiler will be rectified very soon. Boiler will not operate

until rectification has not been made.

Unit has provided tin shed to prevent dust emission.

Report regarding disconnection of electricity is also provided by Regional Officer.

-
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~AND NOW THEREFORE, in view of above observations, facctr, and in exercise of the
power conferred under Section 31(A) of the Air (Prevention and Control of Pollution)
Act, 1981, as amended thereafter, with approval of the Competent Authority of the Board,
M/S Bansal Industries (Rice Mill) situated at Vill Danpur is hereby directed to resume
operation of the unit for 90 days with the following additional directions:-

1. Boiler will be operated only after the installation of Air Pollution Control
System in it.

2. Detailed air sampling will be carried out by Regional Officer, UEPPCB,
Kashipur during operation of the unit and without operation of the unit
and submit detailed report about pollution causing factors, responsible
agencies/ units in the area.

MEMBER $ECRETARY

Copy to: .

1. The Chairman, UEPPCB, Dehradun for kind information please.

2. Program Director, SPMG, NGRBA, 117-Indira Nagar, Dehradun for kind
information

3. District Magistrate, U.S. Nagar for information please.

4. Managing Director, Uttarakhand Poewer Corporation Ltd for restoration of
the electricity of the above unit.

5. Regional Officer, UEPPCB, Regional Office, Kashipur (US Nagar) for strict
compliance of above directions and submit the detailed report as diregted.

6. Guard file.

MEMBER SELRETARY
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To
M/s Bansal Industries (Rice Mill)
V.P.O. Danpur
Tehsil Rudrapur
Dist. Udhamsing Nagar

Sub: Regarding Environmental Compensation

Sir,
This has reference to the orders of the Hon’ble National Grren Tribunal dated 06.05.2019

in OA no 124/2019 wherein Hon’ble Tribunal has mentioned that “It is seen that the State PCB,
inspite of closing the unit and finding pollution was being caused, has not recoverd the

compensation for the damage caused.”

Now therefore in compliance of the observations made by the Hon’ble Tribunal,
Environment compensation of amount of Rs 3,37,500/- (Three Lakh Thirty-Seven
Thousand and Five Hundreed only) is hereby imposed to the unit. Unity is directed to

submit the abové amount by 05.07.2019 in the form of DD in favour of Member Secretary,
UEPPCB, payable at Dehradun. :

Yours faithfully

(S.P.fSub&ihi)
Member Secretary

Copy to: Regional Officer (I/c), UEPPCB, Kashipur for information and compliance.

Member Sgdttary
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